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13.10 brs. 

COMMITTEE ON SUBORDINATE 
LEGISLATION 

SEVENTEENTH REPORT 

SHRI MOOL CHAND DAGA (!pali): 
I beg to present the Seventeenth Report 
(Hindi and English versions) of the 
Committee 0l!. Subordinate Legislation. 

VISHWA BHARATI (AMENDMENT) 
BILL 

CONCURRENS;E IN RAJYA SABHA RECOM-
MENDAnO~ TO APPOINT A MEMBER TO 

JOINT COMMlTfEB 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF BDUCATJON AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): I beg to 
move: 

"That this House concUJ's in the re-
commendation, of Rajya Sabha that 
Lok S3Ibha do appoint a member to the 
Joint Committee of the Houses on the 
Visva-Bharati (Amendment) Bill, 1978, 
in the vacancy cau~ by the resigsna-
tion of Shri A. A. Rahim and resolves 
that Shri Ahmed Mohammed Patel be 
nominated to the said Joint Committee 
to fiOn the vacancy." 

MR. DEPUTY-SPEAKER: The . que,.. 0 

Hon is: 
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[Mr. Deputy-Speaker] 

"That this House concurs in the 
recommendation of Rajya Sabha that 
Lok Sabha do appoint a member to 
the Joint Committee of the Houses on 
the Visva-Bharati (Amendment) Bill, 
1978, in the vacancy caused by the 
resignation of Shri A. A. Rahim and 
resolves that Shri Ahmed Mohammed 
Patel be nominated to the I aid Joint 
Committee to fin the vacancy." 

The mofio1l was adopted. 

BUSlNESS ADVISORY COMMrITEE 

FORTY-THIRD REPORT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS 
AND HOUSING (SHR[ BUTA SINGH): 
I beg to move : 

''TImt this House do agree with the 
Forty-third Report of the Bu-ainess Ad-
visory Committee presented to the 
House on the 21st March, 1983." 

MR. DEPUTY -SPEAKER: The ques-
tion is: 

"That this House do agree with the 
Forty-third Report of the Business Ad-
vit>ory Committee presented to the 
House on the 2ht March, 1983 ." 

The motion was adopted. 

13.15 ..-s. \ 
MATIERS UNDER RULE 377 

(n Low INVESTMENT IN THE NORTHERN 
REGION BY ANDHRA AND CANARA 
BANKS 
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(ii) HEADQUARTERS OF THE GANDHAMAR-

DAN BAUXITE PROJECT 

SHRI RASABEHARI BEHRA (Kala-
handi): Under Rul~ 377 I make the lot-
lowang statement: 

Oo~ernment of India has taken up the 
programme for the exploitation of the 
huge deposits of oouxite from the Gan-
dhamardan bills of Bolangir in Western 
Orissa. Public sector unit~ like N ALCO 
and BALCO are preparing schemes to 
undertake the exploitation -programme. It 
i revealed from -a survey made by Gov-
ernment of India that a large [lumber of 
mineral :ba~ed ind,ustries will come up if 
those bauxite mine are exploited. Whole 
of -Orissa can lbe benefited on implemen-
tation of the above programme. 

But it i a matter of surprise that 
efforts are being made to estabIi h the 
headquarters of the above Oandhamardan 
bauxite project at Raipur in Madhya -Pra-
desh. There will be many irregularities in 
regard to recruitment and day to day offi .. 
cial business if the head office is situated 
in a different state. Proper justice cannot 
'be givon to the employees who will un-
dertake different assignments in thoso 


